bl TEM NO. 1 COURT NO. 11 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I A 6/2006 in ClVIL APPEAL NO. 6894 CF 1997

SYNDI CATE BANK Appel lant (s)

VERSUS

CHANNAVEERAPPA BELERI & CORS Respondent ( s)

(Wth appln.for clarification/nodification of court’s order and office report)

Date: 08/09/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.H KAPAD A
HON BLE MR. JUSTI CE R V. RAVEENDRAN
For Appellant(s) M. Rajiv Nanda, Adv.

For Respondent (s)/
Appl i cant M. S.V. Deshpande, Adv.
M. Pramt Saxena, Adv.

Ms. Anuradha Rustagi, Adv.

M. Vinesh C. Sol she, Adv.

M. C G Solshe , Adv

UPON hearing counsel the Court nade the foll ow ng

ORDER

The | ear ned counsel for t he appl i cant

t he matt er is

says

t hat

settled outside the Court. He seeks pernission to w thdraw the application.

Perm ssion granted. The application stands di sposed of accordingly.



[ Usha Bhardwaj ] [ Madhu Saxena ]

Court Master Court Master



